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 Sarovar  and  Madhya  Pradesh  will  be  ben-
 efited  by  the  Narmada Sagar.

 SHRI  SHANKERSINH  VAGHELA
 (Godhra):  The  issue  raised  by  Shri  Pandeya
 is  very  important.  -  the  hon.  Minister  does
 not  take  it  seriously,  it  will  lead  to  cost  esca-
 lation  and  create  a  probiem  later.  |,  there-
 fore,  request  you  to  think  over  it  and  get  the
 Narmada  Sagar  and  the  Sardar  Sarovar
 dams  completed.  (/nterruptions).

 [English]

 MR.  DEPUTY-SPEAKER:  We  cannot
 carry  on  a  debate  “lke  this.  Particularly,
 immediately  after  the  Question  Hour  is  over,
 extraordinary  matters  only  should  be  raised.
 So  far  as  ordinary  matters  are  concerned,  it
 is  kept  open  for  you  to  utilise  the  rules.  There
 are  so  many  avenues  for  them,  you  can
 utilise  them.  You  cannot  move  an  adjoum-
 ment  motion  just  like  that.  To  move  an
 adjoumment  motion  -there  is  a  limitation.
 Suppose,  while  coming  to  the  House  some
 important  matters  come  to  your  notice,  only
 if  such  things  are  raised  on  the  floor  of  the
 House,  it  carries  some  meaning.  If  the  train
 comes  late,  if  the  flight  is  late,  if  the  doctor  is
 not  in  the  hospital,  if  things  of  this  type  were
 to  be  raised  on  the  floor  of  the  House,  this
 devalues  the  Zero  Hour.  Therefore,  |  re-
 quest  you  to  kindly  apply  your  mind  to  the
 seriousness  of  the  Zero  Hour  and  the  impor-
 tance  of  the  Zero  Hour.

 SHRI  SOMNATH  CHATTERJEE:  You
 can  raise  them  if  they  come  in  time!  (Jnter-
 ruptions)

 SHRI  SRIKANTA  JENA:  Trains  ‘are
 coming  late,  planes  are  coming  late,  doctors
 are  not  in  the  hospital  these  are  all  com-
 mon  phenomena.  They  should not  be
 raised.

 SHRI  SOMNATH  CHATTERJEE:  You
 should  raise  हैं  when  trains  come  in  timel
 (interruptions)

 MR.  Thank  you,
 Mr.  Srikanta  Jena.  New,  Shri  Ayub  Khan.
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 [Translation]

 SHRI  AYUB  KHAN  (Jhunjhunu):  Mr.
 Deputy—Speaker,  Sir,  |  am  thankful  to  you
 for  the  opportunity you  have  provided  me  to
 speak.  ।  would  like  to  bring  to  your  notice  the
 expenditure  of  Rs.  8  crore  to  be  incurred  by
 Doordarshan  over  the  live  telecast  of  the
 Parliamentary  Proceedings.  Excerpts  of  the
 proceedings  of  the  Parliament  are  telecast
 by  Doordarshan  and  broadcast  by  the  A.I.R.
 regularly  despite  the  miserable  state  of
 economy  of  the  country.  The  fabulous  ex-
 penditure  to  be  made  on  this  is  really  a
 waste.  |  would  like  to  request  you  to  utilise
 this  amount  for  those  areas  in  Rajasthan
 where  the  people  have  to  walk  twenty  to  forty
 miles  to  fetoh  drinking  water,  so  that  their
 living  condition  could  be  improved.  (Inter-
 ruptions)

 AN.  HON.  MEMEBER:  It  has  adverse
 effect  on  the  eyes  also.

 SHRI  MUKUL  BALKRISHNA  WASNIK
 (Buldana):  If  you  are  willing  to  telecast  it,  it
 must be  telecast  as  a  sponsored  programme
 as  is  being  done  in  case  of  other  serials.

 SHRI  CHITTA  BASU:  Some  Industrial
 Houses  should  be  issued  licence.

 SHRI  BRISHIN  PATEL  (Siwan):  The
 question  of  extending  NO.  1144
 chhapra-Gwaliar  Express  from  Chhapra  to
 Muzaffarpur  has  been  discussed  in  the  past
 also,  but  the  authorities  of  Muzaffarpur  say
 that  there  is  no  facility  for  keeping  rakes
 there.  1  would  fike  to  request  the  Central
 Government  through  you  to  extend
 Muzaffarpur-Tata  Express  from  Chhapra  to
 Tata,  where  there  is  facility to  keep  the  rakes
 and  thus  Gwalior  Mail  can  be  extended  upto
 Muzaffarpur.  है  will  provide  travelling  facility
 to  the  people  and  will  also  enhance  the
 railway  revenue.

 SHRI  MORESHWAR  SAVE
 (Aurangabad):  Mr.  Deputy—Speaker,  Sir,  ।
 would  like  to  draw the  attention of  the  Gov-

 emment  through  this  House  towards  the
 of  such  a  person  to  the  post  of

 Chairman-cum-Managing  Director  of
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 Vayudoot  who  is  responsible  for  a  loss  of
 Rs.14  million of  Vayudoot.  The  appointment
 of  this  officer  to  the  responsible  post  of
 Chairman-cum-Managing  Director  is  being
 done  without  any  proper  enquiry.  The  inter-
 view  for  the  office  was  held  on  28th  Novem-
 ber  and  Union  Minister  of  Civil  Aviation  signed
 his  appointment  letter  on  30th  November
 and  the  approval of  the  Prime  Minister  was
 sought on  2nd  December.  -  is  a  matter of
 doubt  for  all,  that  a  person,  who  had  been  a
 pilot  in  a  private  organisation, which  had  only
 seven  persons on  its  staff,  is  now  going to
 head  such  a  big  organisation which  has  two
 thousand  empioyees.  inthe name  of  ability/
 qualifications, this  person  has  only  one  quality
 that  in  the  last  elections  he  had  piloted  the
 aeroplanes  of  many  prominent  leaders  of
 the  ruling  party  and  he  had  imparted  training
 of  flying  helicopter to  the  Civil  Aviation  Min-
 ister.  The  officers of  the  Vayudoot say  that
 a  big  private  organisation  wants  to  capture
 Vayudoot  through  him.  Since  the  Vayudoot
 has  already  incurred  loss  of  billions  of  rupees,
 it  is  requested that  for  saving  the  Vayudoot
 a  proper  enquiry  should  be  made  before  his
 appointment to  such  a  responsible  post

 KUMARI  VIM  LA  VERMA  (Seoni):  Mr.
 Deputy  Speaker,  Sir,  there  is  a  situation of
 severe  drought  in  many  districts  of  Madhya
 Pradesh.  The  crops  of  rice  and  groundnut
 have  been  ruined.  There  is  alittle  production
 of  soyabean  and  wheat  has  not  been  sowed
 so  far.  The  district  administration  has  al-
 ready  sent  a  report  but  the  whole  adminis-
 tration  was  busy  in  some  by-elections and  no
 attention  was  paid  to  the  situation  arising
 due  to  this  natural  calamity.  The  Central
 Government  has  already  paid  Rs.  20.18
 crore  in  three  quarterly  instalments,  to  the
 Madhya  Pradesh  Government as  part  of  its
 contribution to  the  budget  of  Rs.  37  crore  for
 calamity relief  fund  for  the  year  1991-92.

 The  labourers  are  wandering  from  place
 to  place  in  search  of  job.  Projects  lke
 irrigation  dams  and  roads  should  be  con-
 structed/started on  a  large  scale  so  that  the
 labourers may  get  regular  employment til

 the  sowing  of  next  crops
 -०.

 -  the  month  of june.
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 The  Madhya  Pradesh  Government
 should  take  immediate  preventive  steps  to
 check  spread  of  diseases  due  to  water  short-
 age  and  should  provide  seeds,  fertilizers to
 the  farmers  and  waive  loans  as  per  its
 promise.

 ।  request  the  Central  Government to
 release  the  balance  amount  of  its  share  of
 contribution  towards  the  relief fund  and  di-
 rect  the  Madhya  Pradesh  Governmnet to
 meet  these  calamities  on  war  footing  for  the
 sake  of  labourers and  farmers.

 SHR!  SURAJ  MANDAL  (Godda):  Mr.
 Deputy  Speaker,  Sir,  the  Prime  Minister  of
 Nepal  is  visiting  India.  Ganga  Mukti
 Sangathan  is  a  part  of  Jai  Prakash  Babu’s
 Sangharsh  Vahini.  They  have  wriiten a  latter
 to  the  Prime  minister  of  Nepal  to  stop  con-
 struction of  high  dams  there.  Referring to  the
 earthquake  of  Uttar  Kashi,  ithas  been  stated
 in  the  letter  that  Himalaya  being  a  new  fold
 mountain  the  whole  area  lies  in  seismically
 sensitive  zone.  The  intensity  of  the  earth-
 quake  of  20th  October,  1991,  measured on

 the  richter scale  was  6.4.  The  scientists
 have  admitted  that  this  area  is  endemicto  an
 earthquake of  8.2  intensity  on  richter  scale.

 ber,  1988,  more  than  one  lakh  people  had
 died  in  Armenia  in  U.S.S.R.  in  an  earthquake
 and  after the  earthquake the  leading  Soviet
 scientist  Nurserey  had  admitted  that  in  the
 absence  of  instruments, prediction  about  the
 impending  earthquake can  not  be  made.  If
 this  is  the  position  of  Soviet  Union,  which  has
 not  lagged  behind  America  in  the  field  of
 space  and  atomic  science,  where  do  india

 Vatories  could  forewam  about  it.  The  people
 become  breathless  on  thinking  of  the  ca-
 tastrophe  that  may  be  caused  when  hun-
 dreds  of  metre  high  dams  breach,  not  being
 able  to  withstand  of  high  inten-
 Sity.  Therefore,  |  submit  that  no  commitment
 should  be  made  to  the  Prime  Minister  of


